ITEM NO.303 COURT NO.1 SECTION PIL-W
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Suo Moto Writ Petition (Criminal) No(s). 1/2017

IN RE: TO ISSUE CERTAIN GUIDELINES REGARDING INADEQUACIES

DEFICIENCIES IN CRIMINAL TRIALS Petitioner(s)
VERSUS

THE STATE OF ANDHRA PRADESH & ORS. Respondent(s)

Date : 05-03-2020 This petition was called on for hearing today.
CORAM

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE L. NAGESWARA RAO

Counsel for the parties
By Courts Motion

Mr. R. Basant, Sr. Adv. (A.C.)

Mr. Sidharth Luthra, Sr. Adv. (A.C.)
Mr. K. Parameshwar, Adv. (A.C.)

Mr. A. Karthik, Adv.

Mr. Mehaak Jaggi, Adv.

Mr. M.V. Mukunda, Adv.

Mr. Manu Krishnan, Adv.

Mr. Akshay Sahay, Adv.

Mr. Guntur Prabhakar, AOR
Ms. Abha R. Sharma, AOR
Mr. P. S. Sudheer, AOR
Ms. Hemantika Wahi, AOR
Mr. M. Shoeb Alam, AOR

Mr. V. N. Raghupathy, AOR
Mr. Manendra Pal Gupta, Adv.

Mr. G. Prakash, AOR

Mr. Jishnu M.L., Adv.

Mrs. Priyanka Prakash, Adv.
Mrs. Beena Prakash, Adv.

Mr. Rahul Kaushik, Adv.
Ms. Bhuvneshwari Pathak, Adv.
Ms. Shilpi Satyapriya Satyam, Adv.
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Rahul Khatri, Adv.
Nishant Ramakantrao Katneshwarkar, AOR
Ranjan Mukherjee, AOR

Avijit Mani Tripathi, AOR
T.K. Nayak, Adv.

AND
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Mr. P.S. Negi, Adv.
Ms. K. Enatoli Sema, AOR
Ms. Jaspreet Gogia, AOR
Ms. Ruchi Kohli, AOR

Mr. Siddhesh Kotwal, Adv.
Ms. Bansuri Swaraj, Adv.
Ms. Arshiya Ghose, Adv.
Mr. Divyansh Tiwari, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Astha Sharma, AOR

Mr. Rahul Chitnis, Adv.
Mr. Aaditya A. Pande, Adv.
Mr. Sachin Patil, AOR

Ms. Aruna Mathur, Adv.

Mr. Avneesh Arputham, Adv.

Ms. Anuradha Arputham, Adv.

Ms. Geetanjali, Adv.

For M/s Arputham Aruna And Co, AOR

Mr. Ashutosh Kumar Sharma, Adv.
Mr. Jatinder Kumar Bhatia, AOR

Mr. Gopal Singh, AOR

Mr. Suhaan Mukerji, Adv.

Mr. Vishal Prasad, Adv.

Mr. Amit Verma, Adv.

Mr. Abhishek Manchanda, Adv.
M/s PLR Chambers And Co., AOR

Mr. Abhishek, AOR
Mr. Chanchal Kumar Ganguli, AOR

Mr. K.V. Jagdishvaran, Adv.
Ms. G. Indira, AOR

Mr. Shubham Bhalla, AOR
Mr. Deepak Samota, Adv.
Mr. Yajur Bhalla, Adv.

Mr. G. N. Reddy, AOR
Mr. T. Vijaya Bhaskar Reddy, Adv.
Mr. Digvijay Harichandan, Adv.

Mrs. Anil Katiyar, AOR
Mr. K.M. Nataraj, ASG

Mr. Vikramjit Banerjee, ASG
Mr. R. Bala Subramanian, Sr. Adv.
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Mr. Pranay Ranjan, Adv.

Mr. Anmol Chandan, Adv.

Mr. Sachin Sharma, Adv.

Mr. Vinod Singh, Adv.

Mr. Rahul Gaur, Adv.

Mr. Raj Bahadur Yadav, AOR
Mr. Arvind Kumar Sharma, AOR
Mr. B.V. Balram Das, AOR

Mr. V. G. Pragasam, AOR
Mr. S. Prabhu Ramasubramanian, Adv.
Mr. S. Manuraj, Adv.

Ms. Preetika Dwivedi, AOR
Mr. Kunal Chatterji, AOR
Ms. Maitrayee Banerjee, Adv.
Mr. Pravar Veer Misra, Adv.

Mr. Annam D. N. Rao, AOR

Mr. Aniruddha P. Mayee, AOR
Mr. A Rajarajan, Adv.

Ms. Sneha Kalita, AOR

Ms. Manisha Ambwani, AOR
Ms. Srishti Kumar, Adv.

Mr. Ambhoj Kumar Sinha, AOR

Mr. P.N. Ravindran, Sr. Adv.
Mr. T. G. Narayanan Nair, AOR
Mr. Amit Sharma, Adv.

Mr. M. Yogesh Kanna, AOR
Mr. S. Raja Rajeshwaran, Adv.
Ms. Uma Prasuna Bachu, Adv.

Mr. Anandh Kannan N., AOR
Mr. Mishra Saurabh, AOR

Mr. Keshav Mohan, Adv.
Mr. Prashant Kumar, Adv.
For Mr. Santosh Kumar - I, AOR

Mr. Sanjai Kumar Pathak, Adv.
Ms. Shashi Pathak, Adv.

Mr. Arvind Kumar Tripathi, Adv.
Ms. Shubhali Pathak, Adv.

Mr. Sibo Sankar Mishra, AOR

Mr. Pravin H. Parekh, Sr. Adv.
Mr. K. Raj, Adv.
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Ms. Tanya Chaudhry, Adv.

Ms. Pratyusha Priyadarshini, Adv.
Ms. Nitika Pandey, Adv.

For M/S. Parekh & Co., AOR

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupama Ngangom, Adv.

Mr. Ashok Mathur, AOR
Mr. Abhinav Mukerji, AOR

Mr. Shuvodeep Roy, AOR
Mr. Rahul Raj Mishra, Adv.

Mr. Mukesh K. Giri, AOR

Mr. Devasis K.M. More, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.

Ms. Madhu T.S. Wang, Adv.

Ms. Kavita K. More, Adv.

For Mr. Naresh K. Sharma, AOR

Mr. Shuvodeep Roy, AOR
Mr. Kabir Shankar Bose, Adv.

Mr. Tapesh Kumar Singh, AOR
Mr. Aditya Pratap Singh, Adv.

Ms. Uttara Babbar, AOR
Ms. Bhavana Duhoon, Adv.
Mr. Manan Bansal, Adv.

UPON hearing the counsel the Court made the following
ORDER

Learned Amici Curiae have produced a report on the subject matter of
this instant suo moto writ petition before this Court today. The said
report is taken on record.

The Registry of this Court is directed to upload the aforesaid
report forthwith on the official website of this Court so that the
parties may access it freely.

List the matter along with SLP(Crl.) No...... /2017 Crl.M.P.
No.7862/2017 and all connected matters, if any, on 30.04.2020 before the
same Special Bench.

(SANJAY KUMAR-II) (INDU KUMARI POKHRIYAL)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR

PS : Copy of the report submitted by the learned Amici Curiae is enclosed herewith



		2020-03-05T16:59:47+0530
	SANJAY KUMAR




